Annexure-|

AFFIDAVIT TO BE FURNISHED BY CANDIDATE ALONGWITH
NOMINATION PAPER BEFORE THE RETURNING OFFICER

for election to Bihar State Legislative Assembly(Name of the House)
For Jamalpur (166) constituuency

I Shailesh Kumar So/daughter/wife of Late Suresh kumar Singh (Ex M.L.A)
age 54 years Resident of Pariya, PO+PS Bariarpur, Dist. Munger candidate at the
above election, do here solemnly affirm and state on Oath as under:-

(Strike out whic hever not applicable)

(1) | am a candidate set up by JANTA DAL (U)name of the poltical party )I/ am
contesting as an Independent condidate,

(2) Details of PAN and statusg of f'll'mglnmme tax retum:-

51. No. Namc Permument The financial year | Total income shown
Aceount Numbe for which the last | in income rax
{PAN) neome-tns return (Rupees)
has been filed
L Sell ANJPKRTISE 2013-2014
Fé Spouse
3. | Dependent |
4. Pependent 2
¥. Dependent 3
3.a)lhe tollowing case(s)is/are pending against me in which cognizance has

been taken by the court.

(1) Jamalpur P.8.No. (Cir. No. 1584/2005-98/2005 cognizance has been taken
under section 171(G) of L.P.C.and section 3 Deformation of public Property Act
(2) Muftfasil P.S.No. ( GGR.No. 1902/10) 152/10
(1) Section of the Act and description of the offence for which cognizance
taken- The cases have been lodged because hanging of poster & Flag.
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3.(¢) Details of appeals (S) application(s) for revision, etc.if any, field against
above
order taking cognizance:- NONE
4.Cases in which i have been convicted by a court of law(other those referred to
in Form- 26}

a)

[

[b)

The details of cases, section of the
act and description of the offence

NIL

led
Mame of the court(s), Case No.
and Date(s) of order(s)

MNIL

AILS OF MOVABLE ASSET.
{Assets in joint indicating the extent of joint ownership will have to be given)

51,
no.

description

Self

spouse(s)
Name(s)
Mutan
Sinha

Dependent
| Name
Daughter
Swastika

Dependent

2. Name
Son
Srivats

Dependent
3. Name
Daughter
Muska

ase in ha.r+i R 20,000/

R 10,000

(1

Banks

Institution
and Non
Banking
Financial
Companie

) Deposit inf 1. 1/CO Bank

Bariarpur AN

Financial [2430/14 Rs51054/

2. C.B.1. Painn A
G 1219946453 Rs,

-11.533/-

Rs. 7TR126/-

4. Bank of India Byp
Alec No 58361011
DOOOD T Rs 9.25.03
5 SHI Vidhan Sabhi
Mo No 10839465

Rs.2.08398/-

42703

B.UCO. Bariarpur Alc
Q5670110001813

)=

97

1.5.B.1 Vi
Sabha Pa
AJC 322749

Rs.1.27.774/-

NIL

NIL

NIL
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sl pdescription Setf spouse s jependent [DependenT | Dependen
no Name(s) 1 Name 2.Name | 3. Name
Mutan Daughter | Son Daughter
Sinha Swastika | Srivats Muskan
(iif) Bonds tu NIL NIL NIL NIL NIL
re and shares
COMpAniess
(iv] Other financigl(a) LIC Policy No.520498 SBI Lifc Pol LIC Sambrig LIC bearing | LIChearing
i‘rstrum:nu.ﬂlili‘?ﬁ Premium s 1459/~ [ No 4402284 (hi Plus Pol.Ng. PolicyNo. | PoicyNo.
. Postal Saving yvearly dated-28.03.96 3309,95.0000-517847573 |522849236 24029633
LIC Policies | (b) LIC bearing policy Np.31.03.11 30,000/-ond94.745 one tinge 84.075/-
520316156 Premium Rs ime di.26.3.1 ] 27.06.06 Eduge. 28.09.07
3271/ dated-28.04,94 Yerq(a) LIC Jeey, LIC Sembri
{¢) LIC bearing policy Nd.Deep policy Plus, Poicy Nog.
524964612 Premium Rs wrNo.51 TOBTATT 517347574
12,1704 daded-27.11.09  [40.000 one Line. S0.000/-0nd
dat. 18.03.11 fme.de.26.3.11

d) LIC bearing policy No.
522837080 12, 77%-yearly
dated- 28.12.05
jed LIC beanng policy Mo
52445159 Hs21.334/-ydr.
dated- 10.05.08

i) SBI Life Pol.No.
44015063902, 95,000/
dated. 23.02.11. Yearly
(ENCICT bearing Policy No.
14121027 Rs.15.000(yefrly
3 vear) dated. 06.08.10
(hLC.LC.T Policy Nol 8944 790vearly
50,000,435 year)dated. 03.11.14

I. KBP bearing No. 22CE
H4T153 10447160
s 10.000x8 =80.000 daf.
20.07.10
2.KBP beaning No. (4CE
130961 1o 130965
R 10,0005 =50,000 daj.
17,03,10
3. K.B.P.bearing No. 72B¢
680481 1680496

5. 000 1 = 80000 dat.
24 08.11

Sho e
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no

. |deseription

Self

spouse(s)
Name(s)
MNutan
Sinha

Dependent
1 Name

Daughter
Swastika

Dependent
2. Name
Son

Srivats

Depandcﬂ

3. Name
Daughte
Muskan

-

4. KBP hearing No.71BC

340113 .340115

5.000x3= 15000 daL
111110

5. KBP bearing No.25CH
353 10544360
0000 8= BI1LOM). dat.
11,1110
6. KBP bearing Mo, 67BC
GO040 1 to, GO0HEG
BOx6= 30,000, dar
18.05.09
7. KBP bearing No.21AB
177243 10177247
10.000x5= 50.000. dat.
18.05.09
E. KBP bearing No.6TB(
S9R198 to 598200
5.000x3= 13,000, dar
18.05.09
9. KBP bearing No. S1BC
2R3B41 10, 283854
F000x14= 70,000, dat.
31.03.08
0. KBP bearing No.S8BC
472037 10472050
50000 14= 70000, dat.
28 06 08
11. KBP bearing No.46B(
713254 10.713273
5.00020= 1.00.000. dat
05.04.08
12, KBP bearing No. T0B(
11657 w. 111666
5.000x 10= 50.000. dat.
(6.01.10
13. KBP bearing Not4CE
127332 0127336
10.000x5= 500000,  dat.
20,0210

oz iR
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sl.

deseription)

Sell

rwws}
MName(s)
Mutan

Sinha

Dependent

| Name
Daughter
Swastika

Dependent

2. Name
Son

Srivals

Dependent
3. Name
Daughtey|
Muskan

[ KBP beaning No 36CE

193090 10 1931040
10,000 5= 50,000 dat.
25.06.1)

674020 10 674021
5,000%2= 10.000 dat.
25.06.11
| 6.KBP hearing No.25CE
54434910 544352
10.000x4= 40,000 dat.
111110

15. K BP bearing No. 72B(
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sl. |description Self spouse(s) | Dependent | Dependent | Dependent
o Name(s) | | Name 2. Name | 3. Name
Nutan Davghter | Son Daughtet
Sinha Swastika | Srivats Muskan
(vi] Motor Vehicll=s
(details of make
elc,
[n)Scarpio-BR-08P-36K5
purchased-30June 2012
Rs. 10.66.777=00
(vi)) Jewellery Khain-4 & Ring-6 Ciold omameGold omament]
(pive details  Jotal weight-75 prams. nits-240 Girap 30 Grams
of weight and | Yalue-2. 20 000/ R 630,000 | Rs. 84,000 NIL MIL
values) Silver Crmamy Sibver-Ormames
ent-1 K.G  |ent- 300 Gran)
Rs. 54000 |Rs. 27.000
{vid] Other Asscls, In the Name|
buch as Val of Smt.Nutah
of elaim/ Devi Mob. .
interesy |. Telephone connection {943 ] (90229
Ihcaring No, 265557 R, 5.000 MIL MIL NIL
2 Onc DBBL gun No.4332)
Licence No. 35147/2000
of Rs. 15.000
Pistal Rs 88.515-
3. Tel, No, 225904 29-Pa
Mob. No, 9431024629 of
Hs. 5.000
4. Freesm- Rs, 10,000
5. Television Rs. 8.000
. PG Connection{BUP)
R, 4000/-
TLPG Connection{ PAT)
Rs. 4000/
£ Wiashing Muchine
o SO00
(ix) Gross Total | Rs.37.75.35(0- Ra9.61.T74=T8[- Rs.1.61 000/ Rs.1.44.745/) R= 84.025/-
Value

Som R



DETAILS OF IMMOVABLE ASSETS
(NOTE:- Properties in Joint ownership indicating the extent of joint ownership
will alschave to be indicated.

sl.| description Self spouse(s) |Dependem Dependent | Dependen
no| Mame{s) 1 Name 2. Name 3. Name
Nutan Daughter | Son Daughte

Sinha | Swastika | Srivats | Muskan

12 cow of R=.1.00.000/- | Seow of Bsol), (00~
0 Buffaloes Re.2.50.000/- | SBuffalocs R4 120,000/
(i)| Agriculture | 2. Acres 91 Dec. which is
Irml Location T deponent as per his sha
o

yurvey No(s) re but properies stand joipn
extent{ Total |y in the names of Shailes)
micasurernerd [Komar and uncle Mukesh
Current Mark| Kumar Singh and the total
el Value lands comes 1o 5 neres 8215
dee. below,
Anchal -Kharagpur Mouzh  NIL NIL NIL NIL
Behara Thana Mo, 17 Tauki
MNo.-1456 Khato- X7 Plot
No-Khasra No. 188,183,
1B7, 191,646,637 Arca 3.4
Drecand mmmabandi Mo 230
Tauzi No.-1456, Khata 83
Plot-Khasra No.-611. Areg
0.66 dec. Zamabandi Mo,
251, Tmeed No, 1436, Khath
93, Plot No.-Khasra No.-
644, Aren 0.49.5 dec.
Famabandi No 291 Tawd
No. 1456, Khats-89 Plaot
Mo-Khasrn No-639, Arcs
(.52, 5dec. Zumabandi-297
Tonezi= 1456, Khata-87
i No.646,637 Area-0.62,
dec. famabandi No.633
Total Area-5.82. dec. Valug
ApprzozRs. 5.00.000 and
Deponent share will be aglp.
Bs. 2.50.000 only.
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Dcpnndtni DEPE:ELBI

sl. [deseription Self spouse(s)  DPepend
no Name(s) | Name | 2. Mame 3. Nam
Mutan [Daughter| Son Davght
Sinha Swastika| Srivats Muskan
(i1} | Non Agriculture  Land Purched 1266 5.0
Location(S) Surves in uhe name of
Nummer(s) Extent Shailesh Kumar Toz N,
({ Total m:nf‘snﬁm;m Mo 130 MNIL NIL
Clurrent Market khasra No.314
Value. i No 22 Vidue app. 161000 Doted-09
600,000/ dat21 051t (b)Land purched
aand Purched 3
e of Shailesh kr sinha, Tozi
oFl no 6268 No. 16807 kchita-
5 jam. no. 1 (0 app
alue. Rs 224000/ | Thana No.22 Vielue|
5 11
i) Bl&ldiug{['ﬂnmmifnuLH Khata in
4! and residential) ol prand
Location(s) survey | father acquired joi
Mumber{s) Extent | property. My shire
Total messurement] 2kh. Rs.5.00.000/
Current Market  {11). ancestral H
Value ing on village in NIL NIIL. NIL NIL
Mowen Paris, Touwei-
445, Jamahandi No
7, Thuna-91,in the
hame of Savitr devi
Mother of deponent
Deponent his
his interest beaing
Ancestral Properties
the value of the land
fis Ra. 6.00.000
TITY 38%40 [eet Si
of the House app.
Rs. 5.00.000/-
Niv) | House/ Appartments
elc. L ocation( 1) survey
mumberE)Exent NIL NIL NIL NIL NIL
Current Markor Value

t;i\i?'\&i %’nil



sl. | description Self spouse(s) | Dependent | Dependent | Dependerjt

no Name(s) | | Name 2. Name | 3. Nam
Nutan Daughter | Son Daughtdr
Sinha Swastika | Snivats Muskan|

(v ) Other{such as |{2)Land was alloted 101

those in property father of the deponent
Bihar Sarsad Awam Vidl

ifi Limited in which cerain NIL NIL NIL NIL
ount was inken in loan
hns been invested for
ruction also by the

cponent the details of

perly is mowen Khose
ura thana Fulward survey
w e, 11, sub Plot Nd,
. measuring 2405 s,
Value Rs. 9.00.000/-

(VI Total of curent

R, 4924, 000,000/ 1. 34 41,000
et value

of (i) to ((v) | |

(6)] give here in below the details ol any liabilities overdue to public hinancial
institutions and government dues,

I i h item)
SL Description Name and addresses of Bank Financial | Amount
No, Institutions (s) department ((s) Ouwstanding
As on
{a) | (i) Loans from Bank JCO Bank Bariyarpur KCC Bearing No| Rs-82.600/-
5367050020001 0 Rs B2.600/- on 15:02.14
.B.1 Rampur Kals branch Bariarpur

CC.C bearia No 32812971643 R, 97.000/-Rs. 101358/
B.LRampur Kala Branch Bariarpur in the] on 15.02.14
ke of Mootan Sinha w/o shailesh Ku
JC.C bearing no.I2B1 2936788 Rs.97. - Rs 101873/~

B Vidhan Mandal Car Loan Rs.5.00.000/- Rs.5.00.000/-

(hi) Loans from Financinl  Institufions NIL. NIL.
(i}i} Governmenl Dues NIL MIL

Seu HR
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SL Description Name and addresses Amount
No, of Bank Financial QOutstanding
Institutions(s) As on
department(s)
{a) {i) Loan from Bank Rs.7.85.831/- Rs7.85.831/-
{iiy Loan lrom fnancial
institutions NIL MIL
(i) Gocenment dues NIL NIL
{a) dues to departmeant
dealing with government NIL NIL
gecommodation
(b Dues 1o department
dealig with supply water MIL NIL
[CyTInes 10 department
dealip with ielephne NIL NIL
[dDucs to department
dealing with government NIL NIL
transport including Aircraf)
and helicopiers.
{e}0iher dues, if any NIL NIL
i o Foc oot
surcharge also indicate the
assessment year upto whi NIL NIL
imeome tnx Return field, giye
also Permanent Account
Number {(PAN]
(i1} Wealth Toxi Also indicgie
the assessment year uplo NIL NIL
which wenlth Tax retwm
filed)
(iii)Sales Tax(only in case of
proprietary Business) NIL NIL
{iv) Property Tax NIL NIL
(7 Petnils Profiession or Du:upahun
{a) Sell M. LA Jamalpur, | 66
() spoase House Wife

éb&‘m S
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(8) My educational qualifications are as under:-

(GIVE DETAILS OF SCHOOL AND UNIVERSITY EDUCATION)

(Name of school/ university and the year in which the course was completed should
also given)

SL.| Exam. Year Board/ university
B Matriculatin 1977 Philip High School Bariyarpur,Munger
2. | Intermediate 1980 Sahibgang College, Sahibgang
Bhagalpur university
3. | Bachelor of Arts 1082 Sahibgang College, Sahibgang
Bhagalpur university
4, Master of Arts 1984 R.D.&D.J. College; Munger
(Bhagalpur University)
(9)  ABSTRACT OF THE DETAILS GIVEN IN(T) TO(B)
I Mame of the candidate Shailesh Kumir
z Full postal address Vill..- Panya PO- Bariarpur, Dist.- Munger
3 Mumber and Name of the con 166, JAMALPUR,CONSTITUENCY, BIHAR
stituency nof sty
4, Name of the Political Party JANTA DAL (L)
which set up the candidate
5. (a)Number of cases in which
comviction order passed{other NIL
than those reffered 1o in Form26

YERIFICATION
L. the deponent above named, do hereby verify and declare that the contents of this affidavit are troe and
eorrect to the best of my knowledge and beliel, and no part of it is false and nothing materials been con-
cenled there from.

Verified Thisthe June dayof 22 2015

¥
21039] AR

DEPONENT
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